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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eighth Session

Monday. January 23, 2023

LIST OF BUSINESS

Address by the Governor.

Secretariat of the Kerala Legislature, A. M. Basheer,
Thiruvananthapuram, Secretary.
January 22, 2023.
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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Eighth Session
Monday, January 23, 2023

GOVERNOR’S ADDRESS TO THE LEGISLATIVE ASSEMBLY
AT 9.00 a.m.
PROGRAMME

. All the Members will take their seats in the Assembly  Chamber
before 8.50 a.m.

. The Honourable Governor will arrive at 8.52 a.m. at the Porch on the Eastern side of
the Legislature Complex. The Honourable Governor will be received by the Speaker,
the Chief Minister, the Minister for Parliamentary Affairs, the Chief Secretary and the
Secretary to Legislative Assembly.

. The Honourable Governor is presented with a national salute and led to the entrance of
the Chamber,

. Just at the entrance to the Chamber, the Chief Marshal will announce to the Members
the arrival of the Honourable Governor. Then the Honourable Governor will be led to
the dais, the Aide-de-Camp to the Honourable Governor, the Secretary to Legislative
Assembly, the Speaker, the Honourable Governor, the Chief Minister, the Minister for
Parliamentary Affairs, the Secretary to the Honourable Governor and the Chief
Secretary marching in procession. The trumpeters will sound the fanfare till the
Honourable Governor arrives at his chair,

. When the Honourable Governor, the Speaker, the Chief Minister and the Minister for
Parliamentary Affairs enter the Chamber, the House will stand and will keep standing
until they reach the dais. After the Honourable Governor and the Speaker occupy their
respective positions on the dais, National Anthem will be played. Then they will
occupy their seats. The Members will also resume their seats.

. The Aide-de-Camp who accompanies the Honourable Governor will occupy the seat
provided for him on the dais behind the Honourable Governor. The Chief Secretary and
the Secretary to the Honourable Governor will occupy their seats provided for them in
the Chamber.

. The Honourable Governor will then deliver the Address to the Members. After the
Address, when the Honourable Governor takes his position in front of his seat, National
Anthem will be played again. From the moment the Honourable Governor rises from
his seat to depart, the House will stand and will keep standing until the Honourable
Governor departs from the Chamber.

. The Honourable Governor will be escorted back to the car, the Aide-de-Camp to the
Honourable Governor, the Secretary to Legislative Assembly, the Speaker, the
Honourable Governor, the Chief Minister, the Minister for Parliamentary Affairs, the
Secretary to the Honourable Governor and the Chief Secretary marching in procession.

. The Speaker will then return to the dais and occupy the Chair when copies of the
Address along with Motion of Thanks will be distributed ro the Members.

A. M. BASHEER,
Secretary.



